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[Shrimati    Maragatham    Chandra-
sekhar.] 

The amending Bill was introduced in Rajya 
Sabha in the last Session and it was passed in 
the last Session. The same Bill, though it was 
before the Lok Sabha, could not get passed in 
the last Session, before the 25th January, 1963. 
In the current Session, it was passed and, 
therefore, the amendment is necessary. It has 
been .agreed to by the Lok Sabha. So, I have 
come forward with the same amendment in 
this House and I would request the House to 
agree to the amendment. 

The question was put and the motion was 
adopted. 

SHRIMATI MARAGATHAM CHAN-
DRASEKHAR:   Sir, I move: 

"That   the   amendment  made   by the 
Lok  Sabha  be  agreed to." 

The question was put and the motion was 
adopted. 

THE BUDGET    (RAILWAYS),  1963-64—
continued 

MB. CHAIRMAN: Shri Mahabir Dass, 
Shrimati Seet Parmanand. They are not here. 
Shri Deokinandan Narayan. 

 

 

[THE DEPUTY CHAIRMAN in the Chair.] 

 

"The increase in the freight rate will in 
no case exceed 105 nP. per ton." 
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SHPI DEOKINANDAN NARAYAN: I 
shall finish, Madam. 
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'The Railways have been steadily pursing 
the policy of providing. basic amenities in 
all Railway stations and in all trains, 
particularly for the Third Class passengers, 
besides improving the standard of amenities 
already provided, wherever necessary, for 
railway users generally." 
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"Adequate arrangements were made for 
the supply of cool and wholesome drinking 
water to passengers both at stations and in 
moving trains." 
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"Magic Leaf Tea, packed by Puru-
shottam Bhai Umedbhai & Co., 55, 
Canning Street, Calcutta. 

"Percentage    of    Passenger    and 
Mixed Trains not losing time— 

Broad gauge— 

1960-61—all  trains  85.75. 
1961-62—all  trains  84.21. 

Mail    and      important      through 
trains— 

  

On page 19 it is said; 

 
"There were 69,632 cases of alarm chain 

pulling in  1961-62." 

THE DEPUTY-CHAIRMAN: How much 
more time would you need? 

SHRI FARIDUL HAQ ANSARI: I will 
need some time more. 

THE DEPUTY-CHAIRMAN: About five 
minutes more? (Wo reply). Then you can 
continue after lunch. The House stands 
adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at two minutes past one of the 
clock. 

The House reassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN 
(SHRI M. GOVINDA REDDY-) in the Chair. 
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"There were 69,632 cases of alarm chain 
pulling in 1961-62 againsf 48,875 cases in 
1960-61" 
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"Your complaint has thoroughly been 

investigated and found that a coach 
attendant was duly provided in Varanasi-
Delhi Corridor bogie as usual. The coach 
attendant has stated that the train started 
from Vara-nasi at 0-20 hrs., as it was 
running over 5 hours late and he travelled 
in the coach from Varanasi Station. He has 
quoted evidence to support his statement." 
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Accidents during 1960-61 and 1961-
62: Collisions involving passenger 
trains—1960-61: 36; 1961-62: 43. 
Derailment—1960-61: 1344; 1961-62: 
1352. Passengers killed 1960-61: 452; 
1961-62: 484. Passengers injured 1960-
61: 3,333; 1961-62:   3,455." 

Railway servants killed 1960-61: 312, 

1961-62: 339. Railway servants injured 
1960-61: 26,677 and 1961-62:   27,632. 

"It is often suggested that steam 
locomotives be fitted with speedometers 
as a measure to prevent rail accidents 
caused by exceeding the maximum speed 
limit. As one of the engine crew I think it 
will be a step in the wrong direction. In 
India the maximum designed speed of 
steam, locomotives as also the permissi-
ble speed on the main line is 60* miles 
per hour. To exceed that limit is 
impracticable. My experience suggests 
that the pool-maintenance of the track is 
the chief reason for derailment often 
wrongly attributed to excessive speed or 
sabotage." 

"Thus 50 per cent of these accidents 
were caused by the station staff and 
drivers violating the safety rules and 

regulations, and if 32 per cent, of 
accidents involving trollies which were 
due to the disregard of the rules by the 
Permanent Way Staff are also included, 
the total cases involving lapses by 
railway staff would account for 82 per 
cent, of the total number of collisions. 
With the causes of collisions thus 
localised and the staff responsible for 
their specified, it should be possible to 
reduce progressively their incidence by 
purposeful instructional propaganda and 
prompt punitive-action." 
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"Materials will be supplied when 
available,   etc.  etc." 

But materials wiH not be supplied even 
when available. In respect of supply of 
uniforms, clothing, quarter repairs, supply of 
hospital equipment, medicines, etc. 
cases of irregular recoveries from pay etc. on 

the plea of individual cases for which some 
unions have ceased to participate in such 
negotiating committees, are not booked after. 
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"This principle should immediately be 
extended to class III and class IV staff with 
retrospective effect." 

 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Shri Ansari, it is not the 
convention to discuss individual names. 
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tl ] Hindi transliteration. 12*7 
KSD—4. 
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"Adequate arrangements were made for 
the supply of cool ami wholesome drinking 
water to passengers both at stations and in 
moving trains." 

"The Railways have been steadily 
pursuing the policy of providing basic 
amenities in all Railway stations and in all 
trains, particularly for the Third Class 
passengers, besides improving the standard 
of amenities already provided, wherever 
necessary, for railway users generally." 
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"Magic Leaf Tea, packed by 
Purushottam Bhai Umedbhai & Co., 55, 
Canning Street, Calcutta." 
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3n page 19 it is said: — 

"Percentage    of    Passenger   and Mixed 
Trains not losing time: 

Broad gauge— 

1960-61—All trains      ....      85-75 

1961-62—All trains      ....      84-21 Mail 

and important through trains: 

1960-61—79-56 

1961-62—74-98" 

 

"There were 69,632 cases of aiarm chain 
pulling in 1961-62." 

THE DEPUTY CHAIRMAN: How much 
more time would you need? 

SHRI FARIDUL HAQ ANSARI: I will 
need some time more. 

THE DEPUTY CHAIRMAN: About Ave 
minutes more?    (No reply.) 

Then you can continue after lunch. The 
House stands adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at two minutes past one of the 
clock. 

The House reassembled after lunch at half-
past two of the clock, the VICE-CHAIRMAN 
(SHRI M. GOVINDA REDDY)   in  the Chair. 

 

"There were 69,632 cases of alarm chain 
pulling in 1961-62 against 48,875  cases  in   
1960-61." 
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"Your complaint has thoroughly been 
investigated and found that a coach 
attendant was duly provided in Varanasi-
Delhi Corridor bogie as usual. The coach 
attendant has stated that the train started 
from Varanasi at 0.20 hrs., as it was run-
ning over 5 hours late and he travelled in 
the coach from Varanasi station. He has 
quoted evidence to support his statement." 
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"Accidents during 1960-61 and 1961-
62: Collisions involving passenger 
trains—1960-61: 36, 1961-62: 43. 
Derailmenl^-1960-61: 1344; 1961-62: 
1352. Passengers killed 1960-61: 452, 
1961-62: 484. Passengers injured 1960-
61: 3,333. 1961-62:   3.455." 

"Railway servants killed 1960-61: 312, 

1961-62: 339. Railway servants injured 
1960-61: 26,677 and 1961-62; 27,631" 

"It is often suggested that steam 
locomotives be fitted with speedometers 
as a measure to prevent rail accidents 
caused by exceeding the maximum speed 
limit. As one of the engine crew I think it 
will be a step in the wrong direction. In 
India the maximum designed speed of 
steam locomotives as also the permissi-
ble speed on the main line is 60 miles per 
hour. To exceed that limit is 
impracticable. My experience suggests 
that the poor maintenance of the track is 
the chief reason for derailment often 
wrongly attributed to excessive speed or 
sabotage." 

"Thus 50 per cent, cf these accidents 
were caused by the station staff and 
drivers violating the safety rules and 

regulations, and if 32 per cent, of 
accidents involving trollies which were 
due to the disregard of the rules by the 
Permanent Way Staff are also included, 
the total cases involving lapses by 
railway staff would account for 82 per 
cent, of the total number of collisions. 
With the causes of collisions thus 
localised and the staff responsible for 
their specified, it should be possible to 
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reduce progressively their incidence by 
purposeful instructional propaganda and 
prompt punitive action." 

 

"Materials will be supplied when 
available,  etc.  etc." 

But materials will not be supplied even 
when available. In respect of supply of 
uniforms, clothing, quarter repairs, supply of 
hospital equipment, medicines, etc. 

 
 

cases of irregular recoveries from pay etc. on 
the plea of the individual cases for which 
some unions have ceased to participate in 
such negotiating   committees,   are  not     
looked 
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This principle should immediately be 
extended to class HI and class IV staff with 
retrospective effect. 

THE VICE-CHAIRMAN (SHRI M. 
GoviNDA REDDY) ; Shri Ansari, it is not the 
convention to discuss individual names. 
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THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : You have something 
which others do not have—snows. 
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THE VICE-CHAIRMAN (SHRI M. 

GOVINDA REDDY) : You have something which 
the rest of the country does not  have.    All  
right;  proceed. 
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THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) ; You have taken 18 
minutes. 

t[   ]  Hindi transliteration. 



1289       Budget (Railways)        [ 28 FEB. 1963 ] 1963-64 1290 

 



1291     Budget (Railways)      [ RAJYA SABHA ] 1963-64 1292 
 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : You have something 
which others do not have—snows. 
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THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY): YOU have something 
which the rest of the country does not  have.    
All  right;  proceed. 
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THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) ; You have taken 18 
minutes. 

 

PROF. A. R. WADIA (Nominated): Mr. 
Vice-Chairman, I have gone through the 
speech of the hon. Railway Minister as well 
as some of the literature supplied to us with 
very great interest. He has every reason to be 
satisfied with the working of the Railway 
Administration. There are, of course, certain 
defects to which I shall have to refer a little 
later, but on the whole I must congratulate 
him on the successful working of the Indian 
Railways. He has made a special appeal to us 
to associate ourselves in congratulating and 
thanking the workers of the Northeast Frontier 
Railway for the extremely fine work they 
have done, especially during the em^rstency, 
even dealing with 65 per cent, more than 

the normal traffic.    I must also congratulate the 
Minister on the generosity and courage that he 
has displayed by giving a larger dividend to the 
General Revenues than he was bound to do. He 
has increased it from 4'25 to 450 per cent.      
Considering that the Railway is the biggest 
undertaking in the country   and   considering   
that,  people must travel whether they    like it 
or not,   no  railway  can  work     without 
making appreciable profit and, therefore, it is 
but fair that the Railways should contribute 
more  to the General Revenues than they are 
expected to do.    I was expecting a rise in pas-
senger fares under the    guise of the emergency, 
but I must    congratulate, again, the Minister on 
his having resisted the temptation.    He has 
spared the passengers from a further rise.    I say   
this  particularly  because   I  feel that 
passengers on Indian Railways do not get their 
money's worth,   whether they be first class 
passengers or second class passengers or, of    
course,    third class passengers.   The rates   
may   be comparatively   cheaper     compared  
to other countries in the world, but the fact 
remains that    the    comforts    to which we are 
entitled are not forthcoming.    He has got Rs.    
19    crores more by    the    surcharge    on    
goods freight rates and parcel rates and that is 
not a very big amount.   I am perfectly certain 
that this will not be felt as a very great hardship.   
I note with pride too the very successful work of 
the Chittaranjan   Locomotive   Works and the 
Integral Coach    Factory    at Perambur in 
Madras.   These two great undertakings are a  
pride    of    India. They will go very far towards 
solving the problems of Indian Railways    in 
regard to the manufacture of locomotives and 
coaches.    We are .told that each locomotive 
produced at the Chittaranjan Locomotive Works 
costs only Rs. 4 lakhs, and that is a very reason-
able amount. 

Another thing which pleases me is that in 
spite of socialist theories which demand equal 
pay for everybody, whether you work or not, 
the Ministry has introduced the system of pay-
ment by results guaranteeing a certain; 
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[Prof. A. R. Wadia.] minimum wage for 
all, and it    is    a great incentive for people   
to    work more, and I am glad to note that 
this policy of payment by results has paid 
.dividends. People have been working more 
in order to earn more, and it is a good thing, it 
is a good incentive to them to do their very 
best and put 

-.their heart and soul into their work. 

There is the Research, Designs and 
Standards Organisation on which the 
Railways should be congratulated. There is an 
unfortunate tendency in our country not to 
appreciate research. We want quick returns 
for whatever money we spend on our 
industries, and we leave all research to be 
done by the western countries, and when they 
have found something, we take advantage of 
that. But I think research pays. There is the 
recent admission on the part of the hon. 
Minister that very good work has been done 
by this organisation by way of research, and 
therefore many good things could be 
introduced, many new devices could be found 
out which would be very paying for the 
Railways. 

I am glad, Sir, tnat the Railways have been 
doing an appreciable amount of welfare work. 
I think it is the duty of the Railways to do it 
because, as I have said, the Railways are the 
largest industrial unit, and if the Government 
expects private industries to do a good bit for 
their employees, it is but fair that the Railway 
Administration themselves should set an 
example for that. I think they have done well, 
but I agree with Mr. Deoki-nandan Narayan 
that the figure of Rs. 3 crores has been static 
for several years, and along with the increase 
in income there should be also an increasing 
amount spent on welfare activities. 

Workers' education to train them in trade 
union methods is a welcome departure. 

There are 12,000 additional residential 
quarters per year to be built, and this is again 
something    which is to 

be welcomed. There are tweive subsidised 
hostels for the children of railway officials, 
but it is also a very reasonable expenditure, ar 
' i am particularly happy to note that the Rail-
way Administration runs as many as 36 
Higher Secondary and High Schools, 24 
Middle Schools and 641 Primary Schools, 
although ii is not their primary responsibility 
to do this work. But it speaks well of vhem, it 
speaks well of their interests in their 
employees, and they ought to be congratulated 
on that. 

The hon. Minister has referred to various 
amenities that the Railways ' have been 
providing. He has specially referred to 
providing fans in third class carriages to the 
extenl of 84 per cent., which is very 
encouraging, and fans would certainly tend to 
nunimise the discomfort of third class travelling 
in our country. 

I also welcome that sleeping berths have 
been provided for third class passengers for 
long journeys. But the unfortunate fact 
remains that there is terrible overcrowding. It 
is a great problem which faces our Railways. 
In Bombay suburban traffic people have to 
hang on to footboards especially during the 
rush hours in the morning and in the evening, 
and hardly a week passes without some 
accident, somebody striking against a pillar or 
striking against something or losing control 
and falling down, and so on. That is a very sad 
thing. But I must say that suburban railway 
traffic has improved very much. Very fast 
trains are running in fairly quick succession. I 
do not know how to overcome this problem of 
overcrowding. It baffles one. I can appreciate 
the difficulties of the Railway Administration. 
I think it is necessary to appoint a very high 
power committee to go into this prob* lem, 
because it is a disgrace for us to see that third 
class passengers have to force their entrance 
through windows, because the doors are 
crowded of sometimes the doors are locked 
against newcomers. It is a problem to be faced 
very seriously especially when we consider the 
extent of   ticketless 
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travel which has become practically an 
epidemic in our country. I admit it does not 
speak well of us that people should travel 
without tickets. I am especially ashamed 
that students who ought to know better 
should consider it a point of pride to travel 
without tickets. Well, the problem cf over-
crowding and ticketless travel go together, 
and it could be handled by some important 
committee. Why do people travel without 
tickets? I believe there is a good deal of 
laxity on the part of the railway staff also or 
it may be that during rush hours in big cities 
like Bombay it may be difficult to check, 
but on the whole on long distance travelling 
ticketless travel could be controlled and 
should be controlled. 

Sir, I cannot hold the present Minister 
responsible for a great mistake which was 
committed some years ago and which I did 
not like, and I spoke against it even at that 
time. That was the abolition of the first 
class, practically reducing it to the second 
class. As a result of it, we have got what a 
revered Minister of our Central Cabinet once 
said, in private of course, that our first 
classes are pseudo-first classes. They are not 
up to the standard which the expression first 
»lass denotes. Closely connected with this is 
that we have got the neglected second class. 
It is a most unfortunate thing. It almost 
seems as if it is just tolerated. The second 
class passengers do not count anywhere. 
There is a point made about providing 
sleeper coaches for the third class. But 
nothing is done for the second class. There is 
a good deal of overcrowding in second class 
too. I think they deserve better treatment. 
Then there are of course the overcrowded 
third classes. All that requires looking into. 

Then I come to the point of catering. I find 
that of course opposite views have been 
expressed in this House. My friend, Mr. 
Deokinandan Narayan, was very much in 
favour of departmentalisms all catering. On 
the other hand my friend, Mr. Mani, and . 

somebody  else  also pointed  out  that catering 
was not up to the mark.   My own experience 
has teen—and I have been travelling over 
Railways    for a number of years—that    
departmental catering is a sad mistake.   We do 
not get our money's worth, and the sooner the 
Ministry faces the problem and entrusts  
catering   to  really  experienced and 
responsible firms who can devote their full 
attention to this work  it will be all the better.    
In a country like India with vast distances it is 
impossible to carry food with ourselves.   We 
have to depend on the food that   we get on the 
way,  and the    better the food that we get the 
better it will be. Sir, I now come to speak of   
the two main defects in our Railway Adminis-
tration.    One refers to the very large number 
of accidents that take place on our  Railways.    
This  brief review  of the accidents on Indian    
Government Railways points out the number    
of accidents to be over 9,000.    It    also points 
out that at manned level crossings the number 
of accidents for the last two years has been 
comparatively few—48—but at unmanned 
level crossings   the number of    accidents    
has been'l33 and 112.   Now, I find that a tussle 
has been going on between the Railways on the  
one hand    and the State Governments on the 
other as to who should bear the expenses over 
the extra  manned  level  crossings.    Well, this 
dispute is   very    unfortunate; in the meantime, 
accidents happen, property is lost and precious   
lives    are lost.   I think the Railways will do 
well to take up the responsibility    themselves 
and carry on the negotiations as long as they 
like with the State Governments but if they 
wait till the State Governments agree to share   
the expenses, I am afraid we shall have to wait 
for a number of years.   I am sure the Railways 
.  .   . 

SARDAR SWARAN SINGH: It will be 
interesting to know that some of the State 
Governments have already agreed to it.    It is 
happy news. 

PROF. A. R. WADIA: Well, it speaks well 
of the States and I congratulate them, and I do 
hf>*>e tha* the other States will also have   
common- 
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[Prof. A. R. Wadia.] sense enough to see 
that a little money spent will really save the 
lives of their own subjects in their own 
localities, and I think the sooner they realise 
it, the better it is. 

Well, Sir, because of the number of 
accidents and  the  great interest that has 
naturally been aroused in Parliament and the 
country at large, a Committee  was   
appointed,   the     Railway Accidents    
Committee,    with    Pandit Kunzru as its 
Chairman.   The Report has  been  delayed    
unfortunately because of the    unforeseen    
illness    of Pandit Kunzru.    But it speaks 
well of the general enthusiasm and   the high 
integrity that we have always associated with 
Pandit  Kunzru that in spite of his illn:...;, and 
even from his sick bed,  he  has  been  
attending    to  this work, holding meetings    
and framing reports.    And   I know that from 
experience because when once I went to call 
on him, he was    busy   with the members of 
the Committee doing this work from his sick 
bed.   Our   special thanks are due to him   
and   his colleagues for the fine work that    
they have done.    I am very happy to find that 
the hon. Minister has practically agreed to 
accept all the recommendations of the Kunzru 
Committee.   But there are one or two things 
to which I should like to draw particular 
attention.   On page 106 of the Report, I was 
really horrified to find Recommendation No. 
42: 

"We understand that in many cases the 
actual duty hours of goods train drivers 
exceed the rostered hours. We suggest 
that the Railway Administration should 
ensure that no driver performs running 
duty of more than 14 hours at a stretch 
even if, for the lure of overtime 
allowance, he is willing to do so, 
excepting in cases of emergencies.'' 

I think the Ministry will have to go much 
beyond the recommendation of the Kunzru 
Committee. It is inconceivable to think that 
a driver could work for fourteen hours at a 
stretch. If we have to stay here in this 
House 

for eight or six hours, we know what a strain 
it is even though sometimes it means doing 
nothing, it is a strain. But for a driver who has 
to be concentrating on the track ahead, to be 
working for fourteen hours is something 
scandalous. 

SARDAR SWARAN SINGH: Doing, nothing 
causes more strain. 

PROF. A. R. WADIA: May be but that does 
not exonerate the Ministry from looking into 
the difficulties of the drivers. I think 
something has to be done by the 
Administration. 

SHRI SATYACHARAN (Uttar Pradesh): I 
may point out one thing. In the case of the 
drivers of goods trains, it is fourteen hours but 
in the case of passenger train drivers, it does 
not exceed 10£ hours. The recommendation of 
the Committee has been made with this end in 
view that as far as the goods trains are 
concerned, they stop at so many places and 
they also get overtime. That was the point 
considered. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Even in 101 hours, fatigue 
may set in. 

PROF. A. R. WADIA: They cannot go to 
sleep, they have to keep awake. And I think 
even for passenger train drivers, the duration 
of 10^ hours is too much. Even that figure 
should be reduced. 

I find that there is a scarcity of station 
masters, assistant station masters and others, 
and that also adds to the difficulties and the 
possibility of accidents. I heartily associate 
myself with the recommendation of the 
Kunzru Committee with a view to increasing 
the salaries of railwaymen in Class III and 
Class IV. After all, they are lowly paid, and if 
they have got a feeling that their children will 
be looked after and that they will find 
employment in the Railways, it will be a very 
good thing. There should not be a monopoly 
of these people. The only recommendation 
that a percentage should be reserved for them, 
I think, is an extremely good recommendation. 
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I was also happy to read in Annex-ure F of 

the Committee's Report about vhe Allahabad 
Division, and I think that if the practice of 
bringing together the higher staff and the 
lower employees is taken in hand more and 
more in every railway, it will certainly breed 
a better atmosphere and a better spirit of give 
and take. 

Now, Sir, the second thing to which I like to 
refer is not very pleasant and it is the Audit 
Report.    I   think    all of us know that rightly 
or wrongly, many ugly things have been said 
about the Railway Administration, about cor-
ruption,  about ordering things which are not 
needed, so that somebody may get a 
commission on them.   Of course, we cannot 
take these rumours at ttieir face value, it would 
not be fair to the railway officers.    But going    
through this Report, I personally found it to be 
a very very sad experience.    It does not 
involve merely finding out   small flaws of a 
receipt missing here or there •or of small 
amounts,    but    when    It comes to lakh of 
rupees, hundreds of thousands of rupees,    it    
is    a    very serious matter.   If all these lapses 
hafl been avoided and the Administration had 
been as strict as we have every right to expect it 
to be, perhaps    tihe need for raising the 
passenger fares or even the surcharges on 
freights and <o on would not have arisen.   May 
I just in a very brief way pass through the 
various items which have  struck me as rather 
bad?    Take, for    example, page 11 of the 
Audit Report. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI S. V. 
RAMASWAMY) : Sir, I am sorry to interrupt 
him. I submit that the Aucl:t Report has got 
to be examined by the Public Accounts 
Committee. It is only a Report now and it is 
not customary to discuss it on the floor of the 
HOUM now. 

THE VICE-CHAIRMAN (SHRI M. 
COVINDA REDDY): That point was made out 
by the Minister ye?terday. 

SHRI S. V. RAMASWAMY: Yes. 

PROF. A. R. WADIA: Well, I do not know 
if there is any such convention as that. But it 
is a very strange thing that when lakhs and 
crores of rupees are spent, we should be pre-
vented from high-lighting some of the 
defects which are very culpable, and I think 
it is in the interests of the Administration 
itself. 

SHRI S. V. RAMASWAMY: The House is 
not precluded but if it is a Report considered 
by the Public Accounts Committee, then the 
House could comment on it. 

SHRI K. SANTHANAM (Madras): Any 
published document can be referred to in a 
budget discussion and nobody can object to 
it. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : He is only referring to it. 
Would you briefly refer to it because you 
have already taken fifteen minutes? 

PROF. A. R. WADIA: If they feel so 
sensitive, then they should as well not have 
sent it. 

SHRI S. V. RAMASWAMY: It is a 
question of propriety. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : The hon. Member is free 
to refer to it. 

PROF. A. R. WADIA: I would briefly refer 
to this fact that orders have been placed for 
things which were not required. I think that 
was pointed out by Mr. Khobaragade the 
other day. 

Sir, records have not been preserved so 
that the Railways could prove their case. 

Then, Sir, money was spent on a useless 
unit at the rate of Rs. 40,000 per month. 

Then there was the case of sending 
sleepers to longer distances when they could 
have b-en easily sent to shorter distances, for 
example, from Bhadra-vati and Calcutta. 
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[Prof. A. R. Wadia.] 
And then it is a very strange thing, about 

the recovery of advances. If advances have 
been made to railway servants, surely it is an 
easy thing to recover these advances from 
their salaries and so on. And yet you find 
heavy accumulations, which does not speak 
well of the officers concerned. 

Then there is the question of undercharges 
and I do not know how it happened. And then 
there is the case of fraud. 

Well, all this has left a very unhappy 
impression on my mind, and it shows that 
what the public say has a good deal of truth in 
it, and I think it is for the benefit of the 
Railway Administration to look into it. I think 
the great mistake is that the officers concerned 
are not taken to task. Sometimes a fraud is 
discovered, and they say at the time when the 
officer concerned has retired that nothing 
more could be done, and so long as he is in 
office he sees that the thing, is prolonged as 
long as possible. I trust the hon. Minister will 
do what he can to put an end to this evil. 

In conclusion I may say that tne 'better' is 
the enemy of the 'good'. 1 congratulate the 
hon. Minister for the fine work that he has 
been doing in the short space of one year and 
I only hope that he will be here long enough 
to cleanse the Augean stable of  Railway  
Administration. 
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Unnecessary Supplementary 

grants 
Inadequate  and  injudicious    surrenders 
Unnecessary  or  excessive    re-ap-

propriations, 
Savings in Grants and appropriations, 
Charged      expenditure     incurred 

without budget 
Excess over Voted Grants 
Interest-free overdraft! 
Surplus stores 
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surcharge in the case of three-tier sleeper 
coaches has been reduced fromRs.3/50toRs. 
1/75 per berth per n;ght over the 

Proposed levy 
on Parcel Traffic 
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(Time  bell rings).     Five     minutes please. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY): NO, you will have to finish 
in two minutes. 
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4 P.M. 

sft T^TsfTT 7W : Passenger trains 

rusning     int; road traffic and 

manned level- crossing sr£ =K ^ 0 | T sfa  

unmanned  level-crossingxp( ^Z 

 

 

SHRI RAJENDRA PRATAP SINHA: 
(Bihar): Mr. Vice-Chairman, the Railway 
Minister has presented to us a Budget when 
the country is passing through an emergency. I 
have tried to scan through his Budget 
proposals and also through his speech to find 
out if there is any reflection of the emergency 
in the Railway Budget. I have failed to find 
any. If you examine his speech, you will find 
that he has now accepted and provisions are 
being made to cater for 260 million tonnes of 
goods traffic by the end of the Third Plan. The 
original estimates were 245 million tonnes and 
the Railway Minister has estimated that there 
would be a further rise in the goods traffic and 
therefore the Railway Administration ia now 
planning for the movement of 260 million 
tonnes but the Railway Minister has also made 
it absolutely clear in his Budget speech that he 
has not taken into account any movement for 
defence purposes. We all know that the Rail-
ways will have to carry an extra burden for the 
defence of our country and I fail to understand 
why any pro- 
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vision to meet the defence requirements has 
not been made while planning for the 
expansion of our goods traffic. The Railway 
Minister has rightly taken satisfaction that 
during .the last emergency in October|Novem-
ber, the North Eastern Frontier Railway moved 
a traffic of about 65 per cent, over and above 
the normal traffic and he has asked us to join 
him in offering our congratulations and ii limi-
tations to the Railway Administration and the 
railwaymen who did this splendid job. I 
certainly do join him in offering my 
felicitations to the railwaymen and the Railway 
Administration who did this job but I am sorry 
that the Railway Minister has painted a picture 
which is not true to the facts. He said in his 
speech that all the offerings, or all the 
requirements both of civil and defence, were 
met during the emergency period. This is not a 
fact. We all know, what to say of the civil, but 
even the defence requirements were not fully 
and wholly met by the railway movements We 
had to requisition road transport. We all know 
that even the services of the State 
Governments were requisitioned that they 
should help the Administration in the move-
ment of both civilian and defence goods by 
road transport by requis'tion-ing the trucks in 
the States and this was done We all know that 
because of the failure of the shipping com-
panies to carry the freight by the river route, 
there was a widespread bottle-neck in the 
movement of goods. In th'3 face of these, I do 
not know hew t1-.? Railway Minister has stated 
that wholly the civilian and defence 
requirements were met. What I feel V sfor  that 
the Railway Adminis-tr-'.'cn ought to have 
planned for a very much higher traffic need, 
both to meet the defence and the civilian 
requirements, not only for developing our 
economy but for any defence requirement, for 
any emergency that mav arise like the one that 
arose in October|November last. 

The Railway Minister has    pointed out a 
few things that they are doing 

in order to expand the capacity of railway 
transport on the North East Frontier Railway. I 
welcome that but I suggest that the Railway 
Ministry should treat this sector not only from 
the point of view of economy but from the 
point of view of defence and I am confident 
that it is not possible for the Railway to 
discharge its duties unless we have broad 
gauge throughout and double track. Therefore 
the Railway Administration should plan to 
make it a B.G. section with double track and 
centralised signalling as well as traffic controls 
and the entire section should be run by diesel 
locomotives because this is a strategic section 
of our Railways and we cannot take any 
chances. If the Railway Administration had 
put that point of view or highlighted the 
defence angle of the N.F. Railway, the country 
would not have grudged to advance any 
amount of money for that purpose and 
probably, he would have got the foreign 
exchange required for that purpose far more 
easily which he would otherwise find difficult. 

SHRI K. SANTHANAM: It would also  
have  been more  economical. 

SHRI RAJENDRA PRATAP SINHA: I feel 
that this emergency ought to have brought a 
sense of urgency for economising and 
avoidance of wasteful expenditure in the 
Railways. I find that that is completely 
lacking. The Railway Minister has given 
some details of the economies that the Rail-
ways are doing during this emergency, but he 
has not given or any of the Budget papers that 
have been circulated to us give any details as 
to what effective measures have been adopted 
to economise expenditure and also to 
economise capital expenditure which is not 
absolutely essential. Nothing has been given 
to us in detail and no figures have been 
worked out as to what amount of economy is 
going to accrue from such measures. That 
ought to have been provided to us. 
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[Shri Rajendra Pratap Sinha.] If you see the 
Review, at   page 80 you will find that as 
compared even to the last 2 years, that is, 1960-
61 and 1961-62 in respect of three   Railways, 
the percentage of total working expenses to the 
gross earnings has gone up.   This does not in 
any way point out that there has been economy 
in expenses.    On  the     other     hand it points 
out that    our    expenses have even been more 
than in the previous year.   Even in the Central, 
Northern and Western Railways that is the case 
and they, as   we all know, are well-managed 
Railways with heavy traffic. It is not as if there 
is not    enough traffic on those lines.    Even 
there the percentage of total working expenses 
to gross earnings has gone up. On the Central 
from 68.15 per cent, in 1960-61 it has come    
up to 70 08 per cent, in 1961-62.   On the 
Northern the corresponding figures are 81.84 
and    82.23. On the Western it has gone up 
from 72.63 per cent to 73-15 per cent. This is 
no pointer to any economy that is being 
practised on the    Railways.  If you refer to 
page 36 you will find that even with regard to 
1962-63 our expenses have been up.    On    
page 37 item No   7 shows the percentage    of 
working  expenses,     including  appropriation 
to D.R.P., suspense, and payments to worked 
lines, to gross traffic receipts.    There you will     
find that there has been some improvement and 
for that they have taken credit and I will also 
give them credit for that. So far as 1961-62  is 
concerned the per-centaee is 78.02 as compared 
to 78.42 in 1960-61.   But in 1962-63 the 
revised estimate has  again  gone  up  to  78.29 
per cent. This shows that the emergency has no 
effect in bringing down the expenses, but in 
fact the ratio has gone up. 

SHRI K. SANTHANAM: They have 
Increased the Depreciation Fund. 

SHRI RAJENDRA PRATAP SINHA: The 
increase in the Depreciation Fund is not taken 
account of in 1962-63. Then again, the 
percentage of net revenue receipts on capital-
at-charge has gone down from 5.92 in 1961-
62 to 5.54 In 

1962-63. These are not very encouraging 
figures to point out the effect of the economy 
measures that the Railways are introducing. 

The question, therefore, arises: Ar« we 
running our Railways efficiently? We have got 
this Blue Book 'A Review of the Performance 
of the Indian Government Railways'. It is a 
very interesting document. And no doubt, there 
are various indicators given in it which show 
that in the year 1962-63 the performance of the 
Railways has been better. But if we examine 
the question a little more closely we will find 
that compared to 1960-61 and 1961-62 in very 
many matters, there has not been improvement. 
The overall picture is very evident from the 
curves given on the last page. The two curves 
compare the net tonne kilometres with the 
capital-at-charge and it is seen that the position 
has improved. I accept that as the overall 
picture. But that is not enough. We must go 
deeper into the matter and examine the 
working of our Railways in the light of the 
various indicators. I am sorry that the Railway 
Ministry has not distributed the statistical book 
to hon. Members. Shri Santhanam also has 
referred to this and I too feel that this should 
have been distributed to hon. Members. I was 
lucky enough to get a copy from the Ministry 
and while looking into the details I found on 
page 292 the various indicators given and from 
these I find that some of the Railways are not 
working as efficiently as we may expect. There 
are seven or eight zones and I will not take all 
of them. For the purposes of comparison I need 
take only the bigger Railways so that the 
comparison may be adequate and fair. I take 
the Northern, Eastern, Central and Western 
Railways, and I shall take only two indicators 
to show the operational efficiency of these 
Railways. Let us take the wagon-mile per 
engine-hour, including departmental. The 
figure for 1961-62 is 201 for Central, 206 for 
Eastern, 225 for Northern and 244 for 
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Western. So the difference between the 
various Railways is there. Then take the net-
tonne mile per engine-hour. It is 2765 for 
Central and 2682 for Northern. For Western it 
is 2865. Then again, if you take the gross 
tonne miles it is 12015 for Central, 14311 for 
Eastern and 11848 for Northern. For Western 
it is 12723. Then let us take the wagon turn-
round. For Central the figure is 7.37, Eastern 
7.53, Northern 5.58 and Western 5.04. What I 
am trying to point out is that these different 
Railways are not functioning efficiently when 
compared inter se. I should have liked the 
Review by the Railway Ministry to have given 
us the Indicators in respect of the various 
zones. The Efficiency Bureau should not be 
subservient to the executive department of the 
Railways and function just to hide the weak 
points of the Railway Administration. They 
should present the picture objectively and they 
should highlight both the good points and the 
bad points so that the Railway Board, the 
Railway Ministry, Parliament and the public at 
large may know the weak points of the 
Railway Administration and by their criticism 
try to improve them. It is very important that a 
public administration like the Railways should 
know what are the weak points. They should 
be highlighted. That is my submission. I have 
already pointed out that there is difference in 
the working expenses also in the various 
Railways. We should not be complacent 
seeing that the overall picture is good. If you 
want to improve further you must get into 
details and examine the working of each and 
every Railway, find out the weak points and 
strengthen them. Where there are failures we 
should try to find out the causes and remove 
those failures. That is only possible if w» are 
told what are the weak points. If you are not 
told that, if you are given only the general 
picture, of what good is that to the Railway 
Administration? Our criticism will not be 
there and therefore the Railway Board will not 
know where to 

put its finger and remedy the weak points in 
the Railway Administration. I examined this 
Blue Book giving a review of the performance 
of the Railways and on page 33 various indica-
tors are given. The explanation given by the 
Minister as also by the Railway Board is that 
the year 1960-61 was a better year so far as 
agriculture and industrial productions were 
concerned, than the year 1961-62. That is to 
say, it is said that 1961-62 was a bad one 
compared to the previous year in these 
products. And then they have hastened to give 
the figures for the ten months of the current 
year and referring to the indicators they have 
pointed out that there has been an 
improvement in the current year. Very good. I 
appreciate that improvement. But we should 
not forget that so far as the offering of traffic 
is concerned, it is quite good and the recession 
in the economy has not affected that and 
according to the other indicators the position 
should have improved but it has gone down. 
Why is that? The Railway Minister must give 
us an explanation for that. Let us take an 
indicator like the broad gauge engine 
kilometre per engine day. From 277 it has 
come down to 274. The engine km. per engine 
day has gone down from 162 to 157, the 
wagon km. per wagon day from 76.9 to 76.1. 
Then I take up the punctuality of the passenger 
trains. What has this got to do with me 
recession in economv? It has gone down from 
85.75 to 84.21. Likewise, the consumption of 
fuel has also nothing to do with the recession 
in the economv; it is onlv concerned with the 
onerational efficiency. It was 40 in 1960 and 
now it is 40.3. I am talking of the kilogram of 
fuel consumed Der thousand gross ton km. 
Then the kilogram of fuel consumed per 
thousand gross ton km., so far passenger trains 
are concerned, this also has deteriorated from 
52.4 to 52 7. In the case of shunting it has 
gone up from 6.77 to 7 11 and for goods it has 
risen from 36.8 to 37.1. The explanation that 
this has happened because of the recession in    
economy is not 
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they have    improved  in 1962-63,   the   
Railway   Ministry   owes an explanation to 
this House why the indicators  that  I  have  
already  mentioned, which have nothing to do 
with the recession in the     economy, have 
gone  down  as compared to the year 1961-62.   
I have been trying to understand  why  this  is  
happening.  It     is for  the  Railway  Minister  
to   answer but the explanation that comes to 
my mind is  that the work load     in the 
different  divisions   are  very     heavy. This 
is a matter which needs    to be examined.      
The     reorganisation    of the Railways' was 
undertaken with a view to improving the    
efficiency of the railway operation by 
delegation of power so that speedy action 
could be taken and  also    with     a     view     
to encouraging healthy competition between 
the different Railway Administrations.    Here 
we miss Mr.  Kunzru who is a great authority 
on the subject  and  we     miss  him  very  
badly. At page 81 of the Report of the Acci-
dent  Enquiry  Committee,     they   say that 
the workload, in the three divisions, 
AUahabid, Dinapur and Bhusa-val, is about 
60 per cent, more than in the other divisions.   
Now, it is for the Efficiency Bureau to 
examine this case—I am merely pointing this 
out— and find  out what  should     be     the 
optimum  workload  for  each  division or 
Railway Zone.    It is mentioned in one of the 
Budget papers    that they are constantly 
reviewing this subject to see whether the 
workload of a particular division is high or 
low and take corrective action in the matter. 
Apart from the accidents that    may    have 
occurred, I would like to    point out that  
these  deviations     from  zone  to zone or 
division to division in regard to  the  
operational  efficiency  may be due to the 
workload    that    may be there   which   they   
cannot      perform. This is a matter which    
needs to be examined carefully. 

Before I pass on to the financial questions 
relating to this Budget, I would like to say a 
few words regarding the Report of Accidents 
Enquiry J 

Committee.   I would also like to pay my tribute 
to Pandit    Kunzru,    the Chairman of this 
Committee. Although he has been keeping 
indifferent health, he  has  devoted  himself  to     
produce this valuable Report which I am sure 
the Railway Minister  and  the Board will find 
very useful in order to check me increasing 
number of    accidents. We  have  got  two  blue     
books,  one The  Review   of  the  Railway  
Perlor-mance  and  the  other,  Report  of  the 
Accidents  Enquiry     Committee     and both of 
them give absolutely contradictory    features    
of    the    Railway Administration.    One  of     
them  says, how  bright the Railway 
Administration is, how improvements are being 
done and the other, the Report of the Accidents  
Enquiry     Committee,   is  a sad commentary 
on the efficiency    of the   Railways.     During   
the   last   five years,  from  1957-58 to  1961-
62,     the period which has been dealt with by 
the Report,  accidents have been    on the 
increase.   I would not like to    go into the 
details which have been referred to by many 
hon. Members but it is surprising to note that 68 
per cent of the accidents have been caused, as 
determined   by this     Committee,   by failure  
of  the  human  element.  They have also gone 
into the details of how this failure of the    
human    element has occurred.    I think the 
failure of the   human   element      has      
occurred largely because of the failure of the 
administration   to   take   proper   steps in the 
matter. I will touch or.lv on one aspect of the 
matter to illustrate   my point     The R°port savs    
that on an average,  on  the  different     
Railwavs, there has been a shortage of five per 
cent,    of the sanctioned    staff in the categories 
of drivers,  station masters, assistant  station  
masters,     levermen, cabinmen and so on; all 
these technical names are there. The Report fur-
ther points  out that as  a     result of -this not 
fourteen hours, as some hon. Members pointed 
out. but even up to twenty  hours  the  drivers      
have   to work  at  a  stretch.  It was  stated  bv 
the Railway Board that this happened because 
the personnel went on leave and these people 
had to do overtime. 
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This has not been accepted by the Kunzru 
Committee and 1 prepared to accept the Report 
made by Pandit Kunzru on this point. The 
Report itself says that the Comm.ttee ware not 
prepared to accept this proposition. The Report 
says that the personnel did not get leave 
because there was not enough personnel to 
carry on the work and it further points out that 
fifty-five per cent, of the drivers who were 
held to be responsible for accidents had not 
attended any refresher course in the five years' 
time preceding. This is a very pertinent point 
that they have made. All these people, the 
drivers, station masters, assistant station 
masters, levermen, cabinmen, etc., could not 
attend refresher courses because of shortage in 
the sanctioned strength. The Report further 
points out that there were not enough facilities 
for training these categories of people and 
even where there were facilities, the people 
could not be relieved and thus they could not 
avail of the facilities. Because of all this, fifty-
five per cent, of the drivers were responsible 
for causing accidents. This is a very very 
damaging Report so far as the Administration 
is concerned, nothing to do with equipment 
and nothing to do with the workmen who are 
responsible for this. The respons'bility is cast 
squarely on the Railway Board and none else 
Why did the percentage of difference between 
the sanct:oned strength and the actual strength 
go on increasing in the course of the last five 
years? I am not referring to a'l the other things 
but this is due absolutely to the failure of the 
Administration. Human lives have been lost 
and not cared for. This is the only conclusion 
that can be reached. It does not speak highly of 
the Railway Administration, the Railway 
Board or the Railway Minister. 

There is one more point with regard to 
accidents I find that the Report points out that 
with the increase in railway traffic the 
accidents have  also  increased.   It  say3      
that 

the number of accidents per million train 
miles has progressively increased. From 3.6 in 
1957-58 it want up to 4 9, nearly 5 in 1960-61 
and though in 1961-62 it has gone down t0 3.7 
it is still higher than in 1957-58. If anything, 
the Railway Minister will pardon me, this is a 
very very sad commentary on the work of the 
Railway Administration. 

Coming to the financial side of the Budget, 
I think the climate is there Ufciay when the 
Railway Minister could raise enough 
resources for the tevelopment of our 
Railways; not only that but also for giving aid 
and assistance to the general exchequer as 
well. But he is apologetic even for the 5 per 
cent surcharge he has made because his 
conscience is all the time pricking him. And 
what is it? It is that he has not been able to 
bring about economy in the Railway 
Administration, that he has not been able to 
bring about operational efficiency and 
therefore he cannot come with a clean hand to 
this Parliament in order to ask for mcwe. If he 
could convince the Parliament that he has 
done his utmost in achieving economy and 
avoiding wasteful expenditure, and that he has 
improved operational efficiency, he couH 
have easily asked for much more than what he 
has asked for today. And as a student of 
economics I would have lent my support far 
more than I could give him which even he is 
not getting from his own Congress Party 
members like Mr. Santhanam and others. 

SARDAR SWARAN SINGH: I think politics 
is overshadowing economic considerations. 

SHRI RAJENDRA PRATAP SINHA: I 
think in a matter like the debate on the 
Railway Administration there is no politics 
and I think Mr. Santhanam was perfectly 
justified although he belongs to your party in 
withholding his support in asking you to ask 
for more in view of what I have  explained 
just now. 
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SHRI K. SANTHANAM: What did I say? I 

do not remember to have said that. 

SHRI RAJENDRA PRATAP 
SINHA: Well, you have said that you do not 
approve of the Railway Minister giving 4-5 
per cent as the rate of dividend on the capital-
at-charge. 

SHRI K. SANTHANAM: I did not object to 
the tax; I wanted it to be kept in the Railway 
funds. 

[THE DEPUTY CHAIRMAN in the Chair] 

SHRI RAJENDRA PRATAP 
SINHA: I will just explain the point which I 
have been making out. At the outset I would 
say that you can only justify this type of 5 per 
cent, surcharge as an emergency measure. 
You have got the backing of the Freight 
Structure Enquiry Committee in which they 
have suggested that you can have such a 
surcharge only in an emergency and the Rail-
way Minister has probably made use of this as 
an emergency measure. But the Railway 
Minister must accept that we must rationalise 
our freight structure. You are apologetic when 
you say that even with the present increase the 
total increase will be only 13 per cent, a* re-
commended by the Railway Freight Structure 
Enquiry Committee. I say that the climate to-
lay is such that you can ask for much more 
than 13 per cent and the country would have 
gladly given you that. Today the capitalist 
Press organs are exhibiting suppressed 
jubilation that you have not come forward 
with a heavier measure of taxation through the 
Railway Budget. They had expected very 
much worse but you cannot do that because .  .  
. 

SARDAR SWARAN SINGH: What is your 
opinion? It should have been more than this? 

SHRI RAJENDRA PRATAP 
SINHA; If you had achieved all that economy 
which   I had just  pointed 

out, if you had improved your operational 
efficiency, certainly I think it ought to have 
been more. 

SARDAR SWARAN SINGH: If the 
expenditure had been less then the surcharge 
could have been higher- is that what you say? 

SHRI RAJENDRA PRATAP 
SINHA: The point is this. You must raise your 
resources and this was the opportune time to 
raise your resources. Now, we cannot give you 
the resources if we are not convinced that they 
are being properly used, that they are not 
being wasted. That is my point. I would like 
you to examine this. You yourself have said in 
your speech that by the end of the Third Plan 
you expect the low-rated traffic to go up to 50 
per cent It is already 43 per cent, or something 
like that. Now, the low-rated traffic is not 
maintaining its own cost. What I anticipate is 
that with the increase in the facilities for road 
transport all the high-rated traffic will be taken 
away by the road transport, and you will be 
burdened with more and more of low-rated 
traffic. Your resources will go down; your 
income will go down. The Freight Structure 
Enquiry Committee had advised as early as 
1957 that we must adopt a freight structure On 
the basis of cost of service, not merely on the 
principle of what the traffic can bear. The 
time, I submit, has come now when we should 
reorient our thinking on the freight structure. 
We should charge what it costs us to serve cir 
customers. You have not done that from 1^57 
to 1963. At one place you said that you had 
started that work of costing. But all these 
valuable years have been lost. You are not in a 
position today to say how much it costs you to 
haul coal, or stone chips or marble, or other 
commodities like Iron ore and all the rest of it. 
But that is very important. When 50 per cent, 
of your traffic is going to be low-rated traffic 
at the end of the Third Five Year Plan your 
finances instead of improving at the end at 
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the Third Plan, I submit, will be worse than 
what they are today. And I am merely giving 
a note of warning that the Railway 
Administration should look ahead and see 
that its finances do not suffer by reorienting 
its entire freight structure. That is point 
number one which I am making. 

THE DEPUTY CHAIRMAN: You have 
taken 35 minutes or more. Is that your point 
number one? 

SHRI RAJENDRA PRATAP SINHA: I 
will just take a few minutes more. That is 
one aspect of the question that the fre;ght 
structure should be properly revised. 

Now, coming to the passenger traffic, as a 
popular Minister and a popular representative, 
we all welcome that you have not increased 
the passenger fares. But as a student of 
economics I am baffled. What are you doing 
to see that your passenger fares meet the cost 
of passenger coaching traffic? I have seen 
your Reports. Even a division or a zone like 
the Eastern Railway does not pay its way for 
passenger coaching. What are you going to do 
about it? There are only two ways; either re-
duce your costs on passenger traffic by 
improving your efficiency or you rationalise 
your passenger fare structure. It is a very 
fallacious argument to say—as a student of 
economics I say that—that we do not increase 
the passenger fares and we a^e happy about 
it. But the fact is this that I am indirectly 
being taxed in order to pay for the 
inefficiency of the Railways, to pay the 
higher cost for movement of passengers. This 
is a nationalised transport system. It is not 
some individual who is bearing the cost. The 
country as a whole is bearing the cost; from 
one point or from the other point, it is 
immaterial. The fact is that our passenger 
traffic is today heavily subsidised. How long 
are we going to do this? The Railway 
Administration must apply its mind to it and 
they must place all the facts before us.   We  
are absolutely  in the  dark 

on this point. We must be told how much each 
zone is costing you. What is the norm? We 
must have norms and with those norms you 
must bring down the costs. Or you tell us that 
you cannot push down the costs and then you 
will have no option left but to ask for a direct 
increase in passenger fares instead of getting it 
indirectly from the people. After all, it is the 
people who are taxed indirectly. 

THE  DEPUTY  CHAIRMAN;     How 
much more time would you want? 

SHRI RAJENDRA PRATAP SINHA: I will 
take five minutes more, Madam. 

With regard to the dividend to the General 
Revenues, the Railways have been a pampered 
child of General Revenues and a grown-up 
child as well. I look at it from that point of 
view. All our public undertakings have failed 
and I do not think they are going to give us the 
resources we expected the public sector facto-
ries to give. The Railways are in a position to 
give them. That is my point. Now, you have 
used the argument, probably the same 
argument as the Convention Committee has 
advanced, about increasing the rate of dividend 
from 4:25 to 4-50 per cent. I have not been 
able to appreciate it. You are talking of the 
average rate of interest Today the borrowing 
rate of interest is 4i per cent. The Reserve 
Bank is borrowing at 4J per cent. The Reserve 
Bank is the Government of India. On the same 
basis, on the same calculation as made by the 
Convention Committee, it comes to 4:75 per 
cent. I do not know how you say that on the 
same logic it will be 4-50 per cent. In I960 
when the Convention Committee considered it, 
the bank rate wag only 4 per cent. Now, it is 4J 
per cent. On that basis it should be 4 75 per 
cent. 

SHRI K. SANTHANAM: It Is not the 
borrowing rate of the Government of India. 
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SHRI RAJENDRA PRATAP 
SINHA:    The Reserve Bank of India is   the 
Government   of   India. 

SARDAR SWARAN SINGH: It is obvious 
the earlier debts carry a lower rate of 
interest. Therefore, it is the average. 

SIIRI RAJENDRA PRATAP 
SINHA:  We have now  to look at it from this 
point of view:  at what rat^ can you borrow?     
There     is justification if we adopt the same 
argument as  made  by  the   Convention     
Committee.   I  am  not    going into    anything  
else.   The rate     of     dividend should be 475  
per cent,  at the present rate of interest.    I may 
tell you also     that   our     representative,   my 
esteemed friend,    Mr.    Rohit    Dave, who  
waj  a member of the  Convention  Committee 
had pointed  this  out at that very  time.   He 
could foresee how things were  going to shape 
not only  in  respect  of  Railway  Finance-but    
also     in    respect     of    General Finance.   
He  had  suggested 4-75  per cent,   at that very  
time.   I  am     not revealing     any     secret.   
Now,     you have accepted at least 4-50 per 
cent. It ought to have been 4-75 per cent, if not 
5 per cent.   We still maintain that the 
Railway-  should pay  5 per cent,  dividend    
to the General    Exchequer.   Why should  it 
not?  It has been a pampered chili. Does not 
the emergency      give      the     maximum 
advantage possible? 

I also extend my support—although some 
of your own Member,? have not done so—
and it is correct that you have increased your 
contribution to the Depreciation Reserve 
Fund I still maintain—and here I agree with 
Mr. Sinthanam—that the Depreciation 
Reserve Fund needs to be augmented very 
much and the arbitrary figure of Rs. 70 or Rs. 
80 crores will not do. We have got to take 
into account what would be our cost of 
reolacement. We are burdening the future 
generation. Why Should we ask the future 
generation to pay for -us,  to pay for the     
omissions     and 

commissions of the Railway    Finances?  We 
must provide for their    replacement at the 
proper cost.    Even with regard  to  the     old  
machinery that you are going to change, it will 
be at a very high cost.    In the case of what 
you are putting in today as machinery, when 
the time   comes for their       replacement       
after      about twenty years, it would be at a 
very much   higher   cost.    Therefore,     you 
must build up both your Depreciation Reserve  
Fund  and  the Development Fund.   Now,   I  
have  seen  the   figure of the Development 
Fund. It is very much less.    I am talking of the 
closing  balance.   I   need   not      give  the 
figure     and  take     the  time  of th« House.   
But   if  you   see   the   closing balances, you 
will And that we were very much better off in 
the First and S°cond Five Y°ar Plans.  We  had 
to borrow   from   the   General   Revenues 
during the years 1957 to 1961 which we have  
now repaid.   Thi? year the balance is R<?. 
1621 crores   Here also I think all the safety    
devices    and safetv measure^ have to be taken 
out of this Fund. Now, you are going to adopt 
all the recommendations of the Kunzru  
Committee.     It  will    be     a strain on this 
Fund.     I do not think you can manage with 
Rs. 26 crores as you have provided for in the 
rest of the Five Year Plan. 

Then al] the amenities for the railway 
users, if it is more than Rs. 25,000 have to be 
provided from out of this Fund. I think a very 
much greater provision than what is 
anticipated by the Railway Administration in 
respect of both these Funds shou^ be made. 
How can you do that? Either you have to 
bring down your cost or you have to increase 
your resources. The c'imate was there for you 
to increase your resources. You 'must 
rationalise your freight structure. You must 
rationalise your passenger fare structure. You 
must bring down your costs so that the 
general financial position of the Railways 
will improve and you may stand on your own 
legs. Now, Rs. 2,000 crores of capital is there. 
How long are you to wait so that yon 
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will foe able to improve your resources to 
meet your own development needs? 

SHRI SITARAM JAIPURIA (Uttar 
Pradesh): Madam Deputy Chairman, I thank 
you very much for giving me this opportunity 
immediately after my esteemed friend, Mr. 
Sinha. I must apologise to the next speaker, 
Mr. Shastri, for allowing me this chance. I 
hasten to congratulate the hon. Minister of 
Railways for the very prudent manner in 
which he has placed his Railway Budget 
before us. In fact, principles of sound business 
and practices have been displayed. It is a most 
sound principle that emerges from the Budget 
under review. Investment of capital, whether 
of public utility or not, deserves a better deal. 
The bulk of resources for replacement and 
expansion has to be ploughed back from the 
current earnings. I submit and wish to say that 
it should be kept in mind both by the 
Government and incidentally by the Tariff 
Commission also on whom the cost-structure 
is dependent a lot. This applies not only to 
public utility undertakings but also to 
industries both in the public and private 
sectors. 

I welcome the no increase in passenger 
fares, but I mo^t respectfully say that it should 
not be left unrealised, that a flat rate of 
increase in freight rates reflects terribly on the 
cost structure If the passenger fares are 
increased, only those who travel will pay. We 
are fuUy aware that there are not many places 
where the Railways are yet there. Also, we 
fully know that all the citizens of the country 
do not travel by train. But the increase in 
freight rates is bound to affect every common 
man in the country. Let Us not forget that any 
increase in the freight' rates is bound to reflect 
an increase in the prices of goods and 
materials. Every common man who is a 
consumer of goods will have to pay. We 
cannot forget the very famous saying the 
preacher said 'I pray for all', the lawyer said   
1 

plead for all' and the doctor said 1 prescribe for 
all', the consumer said 'I pay for all'. 
Therefore, whatever may be the increase in the 
freight rates, it is the consumer who ultimately 
will have to pay In fact, if we recollect, it was 
in April 1956, when the Second Five Year Plan 
was launched, that most of the freight rates 
were raised toy 61 per cent. Later on, July 
1957 also witnessed another increase of 6i per 
cent. Then came the Railway Freight Structure 
Enquiry Committee. In pursuance of its re-
commendations, October 1958 again saw an 
average increase cf 4 per cent. Then came the 
Pay Commission. This gave a further 
justification for increase by 5 per cent, in 
1960. Last but not the least was the Budget 
presented by our present worthy Railway 
Minister in April last. It sought a further 
increase of 4 per cent, from July 1962. Finally, 
we have before us the latest Railway Budget 
proposals which announce a 5 per cent, 
increase on goods traffic and a 10 per c?nt. in-
crease on parcel traffic. Does it not show th3t 
during the past saven or eight years the freight 
rates have increased by 30 per cent, or so? The 
short distance rates have still been very baily 
increased. In this cannec-tion, I would like to 
make a reference to the Mudal:ar Committee's 
Report. The Mudaliar Committee was mainly 
appointed to recommend the rationalisation of 
the freight structure. The Committee no doubt 
worked very hard and it was only in 1957 that 
it saw the light of the day. In this connection, 
my main suvm's~ion is that the increase of 
rates on a flat rate now and then has amounted 
to an absolute, if I may submit, waste of time 
and energy of the Mudaliar committee. Its 
main purpose was to rationalise the freight 
structure. Instead of rationalisation the 
Government has sought to increase the 
freights through a succession of flat 
surcharges, and thus the freight structure, if I 
might say so, has been made more irrational 
and the entire labour of the Mudaliar 
Committee has teen more or less wasted. 
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Coming to the merits of the freight 
increase,    the hon.    Railway Minister has 
very skilfully tried to convince us that its 
impact would be very minor. I venture to say 
that if a sum of Rs. 19 crores is expected to 
be realised, it cannot by any stretch of 
imagination be said to be a very minor one.    
No doubt the rates hi the speech    have been 
mentioned on per kilogram basis. But may I 
say that if the rates can be explained on a 
single gram basis it would have looked even 
lower than what it apparently looks on the 
face of it?    Here I cannot forget that on 

some important items freight has not been 
increased,    and they are    milk, vegetables and 
newspapers.    I     also hasten to congratulate 
the    Railway Minister for giving an 
announcement reducing the rates for exports.   
It is a very welcome step,    and    I am sure it  
will  help   the  exports   to  a   great extent.   It 
has been our experience in the past that any 
increase once    announced is ultimately to 
some extent reduced.   That not only raises a 
hope In the minds of many but also gives an 
opportunity to our so-called progressive friends 
to call it a Government which assists the    
industrialists and capitalists.   But I must say   



that if consultations    are ne'd with    the 
concerned Ministries earlier, it    will help a 
lot in putting proposals which will not create 
fa'se hopes in the mind of anyone and which 
will also be very useful. 

While still on the question of exemption 
of certain commodities, I would like to raise 
one question, and that is about sugar and 
sugarcane freight. I might submit that the 
incidence of freight on sugarcane actually 
works out to about 20 nP. per maund of rail 
cane which is more than seven times the rate 
which prevailed during prewar times. As 
against the above, the Government are now 
allowing a rebate of only 12 nP. per maund 
on rail cane purchased by the factories with 
the result that the mills find it uneconomical 
to crush rail cane. If, therefore, the freight is 
increased, it will be necessary for the 
Government 

to allow increased rate of deduction lor rail 
cane which, if not done, would put the growers 
concerned to serious hardship. I would most 
respectfully submit that this increase in the 
sugarcane freight is bound to affect the eco-
nomy of the sugarcane growers and mills in 
many regions are now finding it extremely 
difficult and also uneconomical to consume 
sugarcane transported by rail, and if this is 
allowed to continue, it might work a serious 
hardship which will in another way also affect 
the economy of 1he sugarcane growing areas. 

If we compare the rise in the railway 
expenditures, there is no doubt complete 
justification for the increase in the cost of fuel, 
which has increased by 15 per cent. The costs 
of other materials concerned also show a rise 
of 20 per cent or more. But I am afraid that the 
increase in the cost of staff which has 
amounted to 60 per cent, of the working 
expenses of the Railways, which is a 30 per 
cent, increase on a per cap>'ta basis, can hard 
ly be justified. There are instances where there 
are unmanned level-crossings, and that 
question has come up a number of times in 
both Houses of Parliament, while on the other 
hand the increase in the staff expenses is going 
up also very much. So, either there is a lot of 
work for some people to do, there is shortage 
of staff, or there are more people and less work 
for many of them. 

SARDAR SWARAN SINGH: This was 
partly due to the recommendations of the Pay 
Commission. 

SHRI SITARAM JAIPURIA: That was 
earlier, Sir. My submission is that in the whole 
country I do not know of any industry either in 
the public sector or in the private sector where 
the staff cost alone comes to nearly 60 per 
cent. I would only submit that it may kindly be 
looked into if there is any fleecing of the 
customers in order to pamper the staff. I am 
not one who believes that they should not be 
given their due share, what they deserve, but 
to me it appears that the 
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cost on the staff is very high, and particularly 
when I look at the improved methods of 
mechanisation and also the improved 
apparatus that the Railways have been 
importing and getting for a long time past this 
looks all the more heavy. 

I will now come to the question of coal. 

SHRI NIREN GHOSH (West Bengal): Are 
you pleading for the reduction of overhead 
cost on officers? 

SHRI SITARAM JAIPURIA: I am referring 
to the 60 per cent, expenditure on staff. You 
understand what I mean. Coming to the 
question of coal, no doubt there has been 

overall improvement in this respect. I will say 
that the Railways have done a splendid 
performance and the increased output of coal 
has been very well handled. But the 
introduction of Box Wagons has created a lot 
of difficulties due to the lack of proper hand] 
ng equipment at the various stations and 
yards, and I hope this will engage the 
attention of the hon. Minister and that 
necessary steps will be taken in time so that 
the Box Wagons, when they start moving and 
moving in greater number, do not in any way 
create serious handicaps. 

I also wish to associate myself in offering 
my congratulations to the raiiwaymen for 
their splendid performance during this time 



of national emergency. But I know that their 
performance would have been still better had 
the necessary equipment and material been 
provided to them and had efficiency been 
considered as the main criterion for 
promotions and •encouragement. 

A lot has been said about overcrowding in 
trains, and I would not therefore touch that 
subject at this stage. But I would humbly 
suggest and sub-nr't that the general public in 
Delhi and Government servants who have to 
stay outside Delhi due to residential 

difficulties here are finding it extremely 
difficult and if there could be some daily 
passenger service to bring them from the 
outskirts of Delhi to the city, I think that will 
be of great service to them and will also be 
helpful to the Railways in augmenting their 
revenue. 

Electrification of Mughalsarai-Kan-pur 
main ling has been going on for some time 
past. That needs speeding up. Mughalsarai is 
a very important railway yard and a lot of 
expansion has been done there. I would say 
that the absence of a suitable retiring room at 
such an important station and centre has put 
the general public into great inconvenience. 

There is one thing more that I would like to 
say before I sit down, and that is about the 
Deluxe trains that run from Delhi to certain 
important stations. I must admit that it is a 
very useful train and has been availed of by 
the upper middle class people to a great 
extent. I had occasion to travel in the third 
class air-conditioned coach a lot, though I 
found it very difficult to accommodate myself 
in the small chair, but somehow I had to. 

SARDAH    SWARAN    SINGH:     You 
should start some dieting. 

SHRI SITARAM JAIPURIA: I have already 
started that, but you probably do not want to 
improve the chair. I can tell the hon. Minister 
that one of the constant complaints of the 
fellow passengers is this: invariably in every 
trip there is a great shortage of water felt in 
the Deluxe trains. It may be that the 
requirement of water is more for Indian 
conditions and standards or that the tanks 
provided are much smaller, according to 
international standards, or it may be that the 
stoppages of the train are very few which 
means that the filling of water at the watering 
stations is not there. There is not only shortage 
of drinking water but there is a'so shortage of 
water in the lavatories, which is a daily occur-
rence since tfvis train has heen introduced.    I 
do hope that this grievance 
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a genuine grievance, will be looked into by 
the    Ministry. 

5 P.M. 

Tiie overall transport problem is very acute, 
and in view of the growing requirements and 
the industrial production that is going to 
increase and also the increased output from 
the coal mines as envisaged by the Ministry of 
Mines and Fuel, I am sure that the Eailways 
will plan ahead to see that the requirements 
are met fully because the consequences of the 
national emergency are also going to throw a 
big challenge to the Eailway Administration. I 
also feel that the Government will have to 
plan not only to increase railway transport and 

develop it, but every other avenue of transport 
will also have to be tapped. Whether it is the 
railways or roads or inland waterways or any 
other way of transport, all will have to be 
given due share of importance. I hope that this 
problem will be examined in this perspective. 
Thank you. 

SHRI SATYACHARAN: Madam, Deputy 
Chairman, I very much regret that I could not 
be present in this House when toe hon. 
Minister of Railways presented the Budget 
and made his inaugural speech. But the 
Budget as it has been presented to us is a 
sufficiently c'ear mirror in which is reflected 
the financial and the operational aspects of the 
Railways. 



Madam, with an extensive and total route 
of 57,089 kilometres, the Indian Railways are 
the largest in Asia and the second largest in 
the world. The Railways have a complement 
of about 12 lakhs of people working and fur-
ther activities, just like the proposed 
construction of 1,200 mi:es of new lines, are 
envisaged. These things do indicate that we 
are today going to deal with one of the 
greatest and the most extensive organisations 
of the world which happens to be in the pub-
lic sector. Madam, I must pay tributes at the 
very outset to the hon. Railway Minister and 
his efficient team which could produce such a 
satisfactory docu- 

ment. At this time of the emergency with so 
many things in hand, they were able to 
produce, with very prudent financial handling, 
a balanced Budget which shows a balance of 
Es. 31 crores: This is no mean an achieve-
ment. 

I would hke to speak on .several items 
dealing with the various aspects of toe 
operational side of the Indian Railways. 
Firstly, we have to take into consideration that 
after partition the Indian Railways had to. 
bear a great strain. A lot of disturbances did 
happen in the very structure of the Railways 
and it was with great foresight that it could be 
met so well. The first thing that occurs to us is 
about the rolling stock. The rolling stock is 
very important because India used to import a 
large number of engines and so many other 
things which are associated with the 
operational side. It is very heartening to see 
that today most, of these things are being 
produced in India. Recently, I had the 
privilege of visiting some of these factories, 
especially the Chittaranjan Factory, and I saw 
that the recent manufacture of an electric 
engine, "The Lokmanya", was something 
indicative of toe wonderful achievement. 
Steam engines and diesel engines are 
manufactured, the latter ones at Varanasi. 
These have gone a long way in meeting the 
demands of the Railways sufficiently. As far 
as many other th:ngs connected with the 
electric equipment are concerned, I find that 
they are also produced in a larger number at 
Bhopal, at the Heavy E'ectricals factory 
whioSi I had the privilege of visiting only the 
other day, and they have given a very good 
account of themselves. These things should 
augur well for future activities as far a5 the 
Railways are concerned. 

About the Third Five Year Plan which has 
been subjected to a certain amount of criticism 
on the floor of the House, I have to say that 
those who had envisaged this Plan had done 
some creditable work because in the Third 
Plan we find that the originally allotted sum of 
Rs. 1,325 crores 
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has now been increased +o Rs. 1,535 crores. 
It is due to the fact that there is increased 
activity and pressure on the operational side 
of the Railways. 

Madam, about the amenities and so many 
other things concerning the third class 
passengers, the Railways have done very well. 
A democratic Government as it is,, ii has to 
look ta fee needs of the third class passengers 
who subscribe to the tune of 80 per ctent. of 
the Railways' revenue. Installation of fans in 
coaches, construction of passenger halls and 
above all the abolition of the invidious 
distinction p.bout exit and entry of the ia 
isan/. -a do speak very well of the admini.. ti 
a-live side. And apart from tb> amei.i-ties, the 

exciting thing that we see is that those people 
who have been working, I mean the railway 
staff, have also been accorded a number of 
facilities. At. some places, I did see subsidised 
schools. It was a heartening scene to see 
students taking wholesome meals which was 
subsidised by the Railway Administration. 
These are some of the points to which I have to 
draw your attention because some of those 
people who have offered criticism did take 
little notice of the fact that in spite of great 
pressure on the Indian Railways, apart from the 
emergency, with an increasing population, 
with practically very little addition to the staff, 
with increased pressure on the lines and also 
on the entire fabric of the system, the Railways 
have done very creditably and it speaks well of 



the Railway Administration. 

After having given my thoughts to these 
things, I would like to speak on certain 
matters which have engaged my attention 
currently. Madam, I feel that at this hour we 
have to devote our attention to saving every 
fartrr.ng that we can. In that context. I say 
that as far as construction of buildings is 
concerned, it should be done in the same 
perspective. I mean, there are stations which 
have been demoMshed, stations which could 
have been quite serviceable for years to 
come. There were some very good stations, 
they were quite strong ones. 

Some were given a new look. At this hour of 
emergency, when we need every farthing to 
be saved, this has to  be  given serious 
consideration  to. 

The second point that I would like to bring 
to the notice of the hon. Minister of Railways 
is that as far as the narrow gauge railway lines 
are concerned, I have gone through some of 
their financial aspects, and I am not really 
happy. I feel that as early as possible the 
narrow gauge should be abolished because if 
you could save to the tune of Rs. 2£ crores 
annually and the same could be invested in 
covert-ing the line into broad gauge or even 
metre gauge, that would be a better project. I 
understand that the Railway Board is also 
giving serious consideration to this aspect of 
the thing. 

Now, I would like to draw the attention of 
the hon. Minister to a very important factor. 
As is the progress made in other democratic 
countries, in the matter of our Railways also 
we should try to make it more modern, we 
should rationalise it, and also make it modern 
in a manner which may compare favourably 
with the railways in other advanced countries 
of the world, which have gone much ahead of 
us. I mean in this connection that our 
Research, Designs and Standards Organisation 
should be given more consideration than has 
been given to it so far. Madam, I can quote, in 
this context, some of the organisations 
working in various countries, especially in 
Japan, Britain and America. Japan is one 
country which has gone far ahead of even 
many of the Western countries. Those who 
have seen the performances of the Japanese 
Railways will bear me out that it is an amazmg 
feat, how the entire system has gradually been 
developed, how it is all more or less electrical 
equipment and electrical operations with 
manual labour employed the least, whereas we 
have st'll the steam locomotive and some of 
the crude methods for operations on the 
Railways.   Japan has gone far   ahead 
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[Shri Satyacharan.] of us. As a nation of 
course we are happy that we have made so 
much of progress all round and we wish to 
emulate them in the matter of railway 
development. 

Let us now see what they spend, and let me 
take first Britain because most of the9e 
engines we had imported from Britain and let 
us see about -the activities of the British 
Transport Commission. An extract from their 
annual report shows what advantage they 
have taken from their research and 
development organisation. About £700,000, 
about Rs. 91 lakhs have Deen spent on their 
organisation. As far as the American Railway 
Engineering Association is concerned, as it is 
before us they have also spent to -the tune of, 
say, Rs. 19,92,000, that is, on only one 
particular aspect of the thing they have spent 
so much. As for the International Union of 
Railways. Union Intternationale Des Chemtns 
De Fer. they have also spent a large sum. 
They have their headquarters at Paris and at 
Utrecht. I quote these things only to prove my 
point that these organisations are doing so 
well in the West and a^o in -the Far East 
They have produced good results and they 
have helped in modernising and rationalising 
the various operations of railways. Here in 
India, we are still in an infant staee We have 
at Lucknow such an organisation known as 
Research. Designs and Standards 
Organisation, and I have seen this and similar 
other organisations abroad. I think Luck-now 
needs greater impetus, because we now are 
going to have so manv things experimented. 
Madam, these are the things which need our 
attention most while presenting the Railway 
Budget, but I find that this aspect has not 
received so much care and attention which it 
ought to hav» received. 

So many things have been said about the 
Railway Accidents Enquiry Committee. This 
is not the proper time for me to speak on this 
particular matter, because I am also asso- 

ciated with that Committee as a humble 
member. After the publication of the second 
part of the report, if there are some objections, 
we can meet them here, on the floor of this 
House. It is true and I also felt, after visiting 
so many places, that we had to make a lot of 
improvement in so many matters, specially 
track, locomotives, etc. And as far as human 
failures are concerned, they must receive our 
primary attention because in the majority of 
cases the accidents have taken place because 
there were human failures. By human failure I 
mean lack of a true sense of duty, lapses on 
the part of the staff in discharging their 
respective duties, on the part of people who 
are associated with railway operations, for 
example, station master, assistant station 
master, cabin-man, signaller, etc.—so many 
people are concerned. Now, there should be 
also improvements in the matter of signalling. 
This is a thing which has to receive great care 
because, if we take only three specimens of 
accidents, those at Mainpuri, Kosgy and 
Ghatsila, we find that one was due to 
disregarding of the signal, another was due to 
over-speed and the third was due to sabotage. 
Now, sabotage, normally, is beyond our 
means, but as far as the other two are 
concerned, they have to be taken note of when 
we have any kind of Budget presented to us. 
As far as this Railway Budget is concerned, I 
know thflt this particular aspect has also been 
given proper attention, but what I say is that, 
at a later stage, when we are engaged in the 
consideration of the Report of the Railway 
Accidents Enquiry Committee, many of the 
problems confronting us while we are making 
our observations on the Budget now will 
reveal themselves in their full form and they 
will be taken up then. 

Thank you, Madam. 

SHRI M. P. BHARGAVA (Uttar Pradesh): 
On a point of clarification, Madam Deputy 
Chairman. I would like to know from the hon. 
Member 
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whether the Committee    applied    its mind 
to the causes of human failure. 

SHRI SATYACHARAN; Yes, Madam, we 
have also recorded some of those things 
which caused these human failures. May be 
because of overwork. 

SHRI FARIDUL HAQ ANSARI: They 
have given it. 

SHRI SATYACHARAN; While giving all 
these things we have not to give everybody a 
statement. We have given only a resume of 
things which do reflect or which have a direct 
bearing on the subject. 

SHRI S. C. DEB (Assam): Madam Deputy 
Chairman, I rise to support the Railway 
Budget proposals. First of all I would like to 
congratulate our Railway Minister and the 
Railway Board for their performance in this 
emergency, particularly the North-East 
Frontier Railway Administration. There, a 65 
per cent, increase in the volume of traffic was 
handled during this period. It was a very 
enormous task that was entrusted to the 
Railways and they performed it with credit. In 
this connection, I would like to mention one 
thing. When the order was issued by the 
Deputy Commissioner for the evacuation of 
Tezpur and for the destruction of currency 
notes in the Tezpur treasury, a railway officer, 
with a great sense of duty and at great risk, 
took away with him a large sum of money, a 
large sum of railway earnings and handed it 
over to the headquarters office at Pandu. It is a 
very creditable thing that he collected all the 
money and deposited it with the headquarters 
office. 

Now, Madam, the Railway Minister in his 
Budget speech is pleased to devote a chapter 
to Assam, and it is for the first time that we 
see in the Railway Budget speech, this year, 
that a chapter has been devoted to the Assam 
area, and people    cer- 
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tainly appreciate this, as I do coming from 
Assam. But it is the need of the hour that 
made it so. It is the need of the emergency 
that made it so. .It is the need of industrial 
development in that particular area that made 
it so, and during this period their performance 
was extraordinary and it was a very hard task 
for the Railway Administration to manage it, 
the moving of goods, the carrying of defence 
forces to and fro, the carrying of military 
equipment and other things connected with 
defence, all over and above the normal traffic. 
But I must submit that during this period of 
emergency people had to suffer a lot. It is not 
that passengers have to suffer due to 
emergency alone but they are put to trouble 
because of late running of trains also. I come 
from that area and I have sometimes to visit 
that area by rail and I know how the people 
are confronted with difficulties. 

In that connection, Madam, I may mention 
that because of the construction of the 
Brahmaputra bridge one train, Kamrup 
Express, is now running from Barauni to 
Dibrugarh. It is a very good train, of course, 
but there are numerous difficulties also that 
the passengers have to face. There is vast 
overcrowding because through passengers 
from Dibrugarh can come up to Barauni 
without any trouble. For that reason there is 
very much overcrowding. So if you have to 
remove this overcrowding, you should 
introduce some local trains for movement of 
local traffic. Because it is a fast-running train, 
Dibrugarh passengers wishing to go to 
Gauhati or Barauni, like to travel by this train. 
Now, this Kamrup Express is going to 
become the Assam Mail. 

Because of overcrowding on these trains 
there is ticketless travelling There is no 
denying the fact that when there is 
overcrowding there is ticketless travelling 
resulting in loss of revenues. That must be 
taken into consideration. The hon. Railway 
Minister has admitted that the    in- 
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[Shri S. C. Deb.] crease in railway 
revenue has gone up from 3:6 per cent, to C 
per cent. If there is so much of increase in 
revenue, why should you not provide more 
trains to meet the present overcrowding? 
And if you do not do that, there will 
unavoidably be loss of revenue. You cannot 
help it. Whether your ticket collectors are 
there or not, ticketless travelling is bound to 
be there. When there is overcrowding on 
particular trains on particular stations, the 
Railway Administration becomes powerless. 
Since I have myself travelled in over-
crowded trains I speak with experience and I 
can say that because of overcrowding there 
is loss of revenue. This should be taken into 
consideration and more trains introduced to 
meet the traffic. You should introduce    
local trains for local traffic. 

Now, Madam, they have extended this 
train up to Dibrugarh. But what about the 
difficulty experienced by passengers with 
regard to reservation? Presently, the people 
have to run up to the Chief Commercial 
Superintendent, Calcutta, for third class or 
even first class accommodation. If a man has 
to go by a sleeping coach, he has to approach 
Calcutta. The station master here is helpless. 
The reservation people here are helpless 
unless they get a reply from Calcutta to the 
effect that accommodation in sleeping coach 
is available. You have to put some more 
sleeping coaches or you have to provide for 
some quota of reservation in Lumding, 
Gauhati or some other important stations. In 
Gauhati previously in the sleeping coach, 
there was a provision for eight seats for 
Cachar area. In Lumding there is no quota. 

Madam, I come from an area where there 
is one train only to meet at Lumding the 
Kamrup Express connecting the distant 
areas. We have to pass through the hilly 
section where there are 37 tunnels. It is a 
very difficult section.    People    come 

from all over that area and they do not get any 
accommodation. People anxious to go to 
Calcutta, Delhi, Bihar or other places have to 
travel by this train. Unless there is sufficient 
accommodation, these people are put to a lot 
of inconvenience. There is a transport 
bottleneck. People come from Tripura, from 
Cachar, from Lushai Hills. They have to 
travel by this train. Therefore, trains which 
connect Kamrup Express at Lumding should 
be given more consideration. 

In this connection, I would like to draw 
your attention to an accident which occurred a 
few days ago on the hilly section of Lumding-
Badarpur. This section has 87 tunnels. The 
track perhaps is not so strong as to stand the 
speed of trains. For that area this is the only 
life-line. You are extending the line from 
Kalkalighat to Dharamnagar. You should ex-
tend it up to Agartala to serve that part of the 
country also. If you do that, you have to run 
more trains on this section to enable the 
passengers to avail themselves of this or other 
train in this part of the Assam valley. 

Then, Madam, while you are introducing 
diesel locomotives many goods trains in the 
North East Frontier section are being run by 
diesel engines— would you kindly consider 
providing the whole section with diesel 
engines? The trains running between Badarpur 
and Lumding should be run by diesel engines. 
That is my humble suggestion. 

Then, Madam, because of the construction 
of the Brahmaputra bridge a new situation has 
been created. As a result of that the whole 
time-table should be recast. It should be so 
adjusted that everybody gets the advantage of 
being connected with through running trains. 

The hon. Minister was kind enough to 
mention many things, such as the line 
capacity, expansion of yard capacity etc.   But 
it is    a   metre    gauge 
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section. I put a question the other day when 
there was talk going on that from Siliguri there 
would be a broad gauge line up to Assam side. 
May I know this? Would the hon. Minister 
kindly consider and take a swift decision on 
whether this line should be extended up to 
Juggigupa and whether it will be a new line? 
You may also consider whether that link line 
will be broad gauge or a new line that was 
contemplated earlier and also surveyed will be 
constructed in broad gauge from Siliguri to 
Juggigupa. I humbly beseech the Minister to 
take a quick decision on that. When you are 
speaking of emergency, when you are saying 
that you are carrying so much of transport and 
taking credit for so much tempo in this area 
when the difficulty was there, why should you 

not take an early decision that there should be 
broad gauge this way and that it should be 
quickly done? 

I find that in the Explanatory Memorandum 
it is stated that the line from Kalkalighat to 
Dharamanagar will be completed in 1963. 
May I know whether the traffic will be 
allowed at once or after some time? You may 
kindly mention this. Also kindly take a deci-
sion that the line should go up to Agartala. I 
say this in the same way as our friend Mr. 
Yajee who said that from Silchar to Imphai a 
line should be going. Shri Budh Singh was: 
also putting his case that there should be a line 
up to Srinagar. You say in this brochure as 
follows: 



"Transport is a necessary and vital factor 
in the development of national economy in 
any country and in determining the pattern 
and standards of living. In India the 
Railways by and large are still the lifeline 
of the country." 

When you say this, why should you leave the 
people in these areas to their fate? That should 
not continue any longer because these are 
border areas. It is the paramount responsibility   
of   the   Central   Government  to 

connect every part up to the extreme corner 
by rail. 

I would say something about the accidents. 
In the report mention was made about 
collisions, derailments, train wrecking, trains 
running into road traffic at level crossings, 
fires in trains and at stations, etc. So many 
kinds of accidents are mentioned. For failure 
of engines and rolling stock, the figures are: 

In   1959-60 ..       3,177 
1960-61 ..       3,068 
1961-62 ..       3,355 

Why is there so much of engine trouble? 
Whether these are old engines, whether you 
are not replacing the old stock by new ones 
and whether it is due to that or due to some 
other cause should be looked into. That 
should be done and quick decisions taken. 

I would like to say that as regards the 
North-east Frontier Railway, the figures of 
derailment of passenger trains are: 

In 1960-61 ..        22 
1961-62 ..        13 

Number of derailments of trains other than 
passenger is: 

1960-61 ..        108 
1961-62 ..        150 

It is said that because you have to drag so 
much of goods, the accidents are so many. 
Why is this number increasing in this way? 
There is another difficulty. When any derail-
ment happens, it being a single line, both 
ways trains stop for hours together because 
there is no other alternative. That difficulty 
should be taken care of and Assam link line 
whether the M.G. or B.G. should be double 
lines at all costs. As far as Assam is 
concerned, it should have double  line. 

You    are   introducing    some    locomotives 
every year, from Chittaranjan 
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[Shri S. C. Deb.] 168 and from Telco 70. 
The 70 locomotives are meant for MG. May I 
ask whether these 70 engines are sufficient for 
a year to look after the needs of the M.G. 
section? If not, why should you not give your 
earnest consideration to improve the situation 
and find out how to get better engines and 
more engines so that there may be swift 
running of trains. 

Some questions were put here also in 
regard to the neglect of second class 
passengers. They are also giving you revenue. 
Why should you not give them some comfort 
and why accommodation should not be 
increased when you are increasing the fare? It 
should be considered in this emergency. The 
second class accommodation should be 
increased and due consideration should be 
given to that. 

Overcrowding is there. Our Railway 
Minister has given his impressions on page 
31. He stated that 3-6 per cent. is the allocation 
in the Third Plan but by their own account 
there is an increase of 6 per cent. Why proper 
ac-commondation should not be given and 
facilities should not be increased? Why should 
not the facilities be improved to meet the need 
of the hour? People have to run from place to 
place for their avocations and for many other 
things. The Government employees are 
running from one part to another. The defence 
forces are going from one part to another. 
Other commercial and industrial people also 
are running from place to place for their 
avocations. Why should you not help when 
you are taking credit that your enterprise is 
second in the world? Why should you not give 
accommodation to all those who are giving 
you revenue? Thank you. 
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SHRI T. M. DASGUPTA (Tripura): Madam 
Deputy Chairman, I am glad that you have 
given me an opportunity to take part in the 
discussion on the Railway Budget. The Budget 
that has been placed before us by the hon. 
Minister has received appreciation from 
different quarters of the House because, with 
this emergency on, everyone thought that to 
find money the Railways might increase the 
passenger fare or the freight charges or some 
other charges but we are all pleased to note 
that there has not been any increase in the 
passenger fares in the current Budget. More-
over, some more money has been given to the 
General Revenues. I congratulate the hon. 
Minister in the way in which he has presented 
the Budget for the current financial year. 
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This is the first Budget presented during the 
emergency. I also congratulate the employees 
of the Railways and the officers who have 
risen to the occasion and have dene very 
beautifully the work that was entrusted to 

them. They have responded to the call of the 
nation and they have done marvellous work, 
especially in the NF Railway. Though there is 
a slight increase in the freight rates here and 
there, we cannot have any grudge against this 
Budget because we have after all to pay 



something for the development and also to 
meet the emergency. The major thing that 
concerns one in this respect, when we 
consider the railway matters, is the number of 
accidents that has increased in the past few 
years. Very recently the Accidents Enquiry 
Committee have submitted their Report 
wherein certain recommendations have been 
made and I am glad that the Ministry has 
accepted the recommendations in toto. I do 
not know whether this decision has been 
taken as a result of the receipt of the Railway 
Accidents Enquiry Committee or due to any 
other reason but the fact is that with the 
introduction of the latest time table, 
authorities have increased the running time of 
all mail and express trains but in spite of this, 
trains do not reach in time. What I would like 
to stress is that punctuality has got to be main-
tained. For this purpose, the running time has 
been extended and yet the trains do not reach 
in time. Efficiency has got to be maintained 
but this cannot be done simply by extending 
the running time. Because of this increase in 
the running time, we find that each day one 
train takes one hour more and in a year this 
would come to 365 hours. If we calculate this 
in terms of man hours, it would mean 43 
working days. This is the case in respect of 
one train, the Kalka-Howrah Mail. If this time 
factor is considered in respect of other trains, 
it will be found that under the present 
arrangements, so that trains reach in time, 
some extra time has been added which is 
wasted and requires some extra cost also. 

6 P.M. 
In this way the cost is increased and I am 

not quite sure whether this will in any way 
help in preventing accidents because for the 
railway tracks there are some maximum per-
missible speed limits or booked speed limits 
with which train drivers are to comply on 
particular tracks. If during this emergency 
maximum Utility is to be made we think that 
arrangements for plying more trains must be 
made. So the attention of the Ministry should 
be mainly diverted to minimise the time for 
reaching the destination of the trains because 
keeping the trains on the lines also engages 
the lines for a longer time. This matter may 
kindly be reviewed by the Ministry. 

Another point which struck me is about the 
reservation of posts. The Committee has 
recommended for the reservation of some 
posts for the dependents of class IV and class 
III employees of the Railways. In the year 
1947 also the Railway Enquiry Committee 
made similar proposals for keeping ten per 
cent. leservations for class III employees. I do 
not exactly see how this will solve the 
problem. By keeping some reservation how 
will it meet the growing problem of the 
employees? Wliat necessitated or what 
prompted such a proposal is not clear to me. If 
it is felt that the railway employes' sons are 
not getting proper opportunities how can that 
be guaranteed by reservation? If they are 
competent, they will get the opportunity. It is 
the railway department and the railway 
officers who are recruiting people and if there 
are competent people, and if one among them 
is the son or dependant of the railway 
employee, he will naturally get precedence 
over others. But keeping of some reserved 
posts which is said to be on psychological 
grounds according to the Enquiry Con'mittee's 
Report, cannot, I think, fulfil the objective. 
On the contrary it strikes me to be most 
unsatisfactory because it gives a sectarian 
angle. Everywhere there is a tendency for 
reservations. If this principle is allowed to 
continue, then 
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department; because it is also run by our 
national government. A similar demand will 
come up from them fur reservations. Then 
there is the aviation department and other 
departments. So I do not know where this sort 
of reservations will lead to. I do not- grudge 
the sons and dependants of railway employees 
getting any job; definitely they should get jobs 
but the question is whether by simply keeping 
some posts reserved for them their problem 
can be solved. There are a large number of 
railway employees in the country and this 
reservation is not going to satisfy their needs. 
But we are conceding a principle which gives 
rise to a sort of separatist tendency. 

SABDAR SWARAN SINGH: I may assure 
the hon. Member that there is no reservation 
for the sons of railway employees as such at 
the time of recruitment. 

SHRI T. M. DASGUPTA: Thank you. That 
was one of the recommendations. 

SHRI SHEEL BHADRA YAJEE: Mr. Mani 
was misinformed. I told him also. 

SHRI T. M. DASGUPTA: I would like to 
make a passing mention about another point 
that has been discussed on the floor of the 
House and that is »bout ticketless travellers. 
Many hon. Members have laid stress on this 
problem and I do not want to take the time of 
the House by going into it elaborately. I 
would appeal to the Minister to find out some 
ways by which this thing can be nipped in the 
bud, because there is a growing tendency even 
among educated young men to travel in 
Railways by evading fares. If we cannot stop 
it at this stage, I think we shall be giving scope 
for its further expansion. I do not say that 
nothing is being done now in that direction. 
There are travelling courts and there are other 
measures  also taken by the railway 

department but this must get top priority. 
These ticketless travellers cause much 
inconvenience to the passengers who travel 
after paying the fares. 

Now, Madam, I would like to come to the 
problems of the North eastern zone. I am glad 
that in the Budget speech of the Minister 
mention has been made about developing the 
line between Amingaon and Alipurduar and 
also about development in the NEFA region. 
This decision must have been mainly taken on 
account of the present emergency. The pro-
blems of these areas including Mani-pur, 
Tripura and Assam, do not require any 
mention. The hon. Member who spoke before 
me also discussed this in detail. I strongly feel 
that the railway line in Tripura should be 
extended up to Sabrum on grounds of security 
and the emergency that we are confronted with 
now. Had it been simply for the pleasure of 
having railway trains there, I would not have 
mentioned this at the time of emergency but 
the people of Tripura strongly feel that this is 
necessary because of the peculiar geographical 
position of the State. Tripura, as we all know 
is surrounded on all sides by Pakistan. I do not 
like to mention about the many incidents and 
other things as some discussions are now 
going on with our neighbouring State but it is 
a well known fact that on many occasions 
Tripura has experienced communication 
difficulties and transport bottlenecks. So 
during this emergency this question has to be 
considered from this angle. It is true that the 
railway when it is extended may not be 
profitable but it will serve the greater cause of 
the country at the present time. So, I would 
request the hon. Minister to consider this case 
sympathetically and extend the line from 
Dharamanagar t0 Sabrum. I am very glad that 
the Ministry has taken up the work from 
Kalkalighat to Dharamanagar and it will 
require some more time for the completion of 
the track. Even if it is not possible to take up 
the work immediately In 
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the current year, I would request you to take 
up the survey work in those areas, especially 
in Manipur, Tripura and Kashmir, as has been 
mentioned by my predecessor. So far as 
Tripura is concerned, I can say that Tripura is 
developing rapidly. Its geographical position 
is also peculiar because there are so many 
hills here and there. There are very little 
plains. Tripura is developing very rapidly. 
Now, some towns are going to be planned in 
Tripura. As more refugees have come from 
East Pakistan, they are trying to utilise the 
land as best as they can. Today or tomorrow 
we have to lay railway lines in Tripura. There 
is no doubt about it. Even if there were no 
emergency, even from the point of view of 
the natural development of that part of the 
country, it is necessary. If the survey work is 
taken up now, it will minimise the cost of the 
railway department also. If the survey is made 
and the portion through which the railway 
track would go is declared, then at least the 
towns which are going to be constructed 
could be adjusted. The gardens that are 
proposed should not be placed on those areas, 
because it is the developing portion of 
Tripura.-So, I request you at least to take up 
thn survey work in Tripura in the current year 
and also in the border State of Manipur. I also 
appreciate the necessity of connecting Jammu 
and Kashmir with our railway lines because 
these are border States and we do not know 
what will happen at which time. 

I hope my suggestions will receive due 
consideration. I again convey my thanks to 
the Minister for the beautiful Budget he has 
placed before us in the current financial year. 
Thank you. 
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THE DEPUTY CHAIRMAN: Mr. Ghani, 
you will continue on Saturday. Mr. Bhagat. 

THE  BUDGET   (GENERAL)   1983-64 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI B. R. 
BHAGAT): Madam, on behalf of Shri Morarji 
Desai, I beg to lay on the Table a statement of 
the estimated receipts and expenditure of the 
Government of India for the year 1963-64. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
fifteen minutes past six of the clock 
till eleven of the clock on Friday, 
the 1st March,  1963. 
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